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tential, shipP peen sent (o the Sta 1920. SHRI SR, g, |
considerations ave Ve on ideration. A Minister of FINANCE AMAN y
Government o€ 'he”t‘ Government 18 o beneH]: ,
roply from the state (a) 'the latest availap), Yeq 'ﬁlll,‘
the Unit Trust of Tndis. ""Ork(ha L
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awaited.

New Football Stadium at Calcutta

s MUNSI will
SHRI P. R, DAS M #ikiey
the Minister of I?DUCATION VAND SO

welfare be pleased 0 state !

t

(a) whether Central Govt. pr?pgscn :

construct a Football Stadium othet 1£tl L.
composite station in the Eden Gardens &

cutta in cooperation with the State Govern-

ments; and

(b) fso, what is the schemein this regard?

NISTER IN THE MI-
TION AND .SOCIAL
WELFARE (SHRI, K.S. RAMASWAMY)_:
(a)‘and (b). No such proposal is under consl-

deration of the Government of Indig.
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NISTRY OF EDUCA
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(b) the policy folioy,
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(c) the total investment
the return on them; anq i &de%
I'a,

(d) whether G""emrnem
diversify its activities and if 5o ‘l:{r}:)mk
at |

THE MINISTER OF gy m
YESHWANTRAO CHAVAN)A CE
working result of the Unj T: (2 l
for the years ended 30th Jype Fust !
the latest year for which the p,u:,g?o’ wﬁ(’
report and accounts of the Tryg lisheq
are as follows : O Meay

Sales of Units. " Rs. 2283
Repurchases of Units. Rs, 2' 04(;’%
Netincome for the year. Rs, 5g .cfﬁn
34 Cry

Dividend Distributed :
on initial capital. Rs. 029 Cin
on U_nit capital, Rs. 5.8 Cog
Rate of Dividend :
on initial capital. 4y
on Unit capital. 1.2Y

(b) Investments of the Trust are g
ed by Regulation 36 of Urit Trust of
General Regulations, 1964. Regulation
provides that the investment by the Trust
the funds of the Unit Scheme of 1%
securities of any one company shall note
five per cent of the total amount of ti
funds or fifteen per cent of the securiti®!
and outstanding of such company whit
is lower, provided that the aggregate U
investments in the capital initially iV
new industrial undertakings shall not &
tims exceed five per cent of the total am?
the said funds. These limits howeve!
apply to  investments in debentur®
companies which fulfil certait criter®
in Regulation 36(1A) for this PP
y frm'newﬂf

“Within the above statutor ”
obtai m.]

Trust makes the investmentst02"" = i
return on investme
security of the capital.

nts consist®






